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"4. In view of obove, the State PCB/CPCB may look into the matter and toke remedial oction in occordance with low. The State PCB may file an action taken report with the Registrar General of this Tribunal within two months by e-mail at judicialngt@gov. in preferably in the form of seorchable PDF/OCR Support PDF and not in the form of Image PDF. 
We olso direct that a copy of order of this Tribunal dated 26.9.2019, in EA No. 58/2018 in O¢ No. 348/2017, Shailesh Singh vs. M/s Al-Dua Food Processing Pvt. Ltd. & Ors. be forwarded to Dístrict Judge, Aligarh for being entrusted to jurisdictional Civil Court for execution under Section 25(2) of the NGT Act, 2010."2 
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Application in 15/2023faica 15.05.2023 yiRt 3r fiffaci 8: 

1. Thìs applicotion seeks execution of order of this Tribunal dated 11.11.2022 in Execution Application in 33/2 022 in Execution Application No. 58/2018 in O.A, No. 348/2017, Shailesh Singh v. M/S AlDua Food Processing Pvt. Ltd. & Ors. By the said order, the Tribunal directed os follows: 

4. In view of above order, the applicant is at liberty to raise the said issue before the jurisdictional Civil Court where execution stands entrusted. Only other issue which remains is compliance of direction to the State PCB/CPCB to submit a report to this Tribunal. Let the same may be now filed within one month. 

7 

9 

2. In the current execution application, it is stated that violations are still continuing. 3. None gppears for the applicant to press the application. We have however perused the opplicotion and considered the matter. 

0GA 348/2017, 
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Rufa/ufT 

3itf-1200 fahofo/f 
ro- 12 fes0cfto/t 

336.96 ro/fI 

216.96 to/ft lGT 

31-fR Gyurm-120 o°/f X300 f = 36000 

A. Water required for arca under karnal Plantation 
tcchnology 
Water requircd for imigation with 300 days @ 225 
m'/day/ha at an interval of S Days. 
Trcated waste water uscd 225 m' x 6.4 ha. x 60 cycles 
=86400 m 

B. Water required for area under plantation and 
cropping 

Water required for irrigation with 300 Days @ 225 
m3/day/ha at an interval of 8 Days, 
Treated Waste water used 22S m X 6.0 ha. X 38 Cycles 
= $|300 M. 
Thc total trcated waste watcr uscd = S6400 +S1300 = 
137700 m' 

Location Treated waste 
watcr aS per 
CPCB Protocol & 
Crop requirement 

Arca 
in ha 

EfMuent uscd 
(M') 
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24 

3|age 

Arca under |225 X 60 Cycles 
Karnal 

Techmology 
Area under 

jplantation 
& croppiny 
"Total 

13500 
6.4 

225 X 38 Cycles 6.0 
8S0 

86400 

12.4 137700 

SI300 

The total 12.4 ha of land availability has been identificd. 
lcncc, the quantity of cfflucnt to be uscd in identificd 
command arca shall be 86400 m3/ycar for kanral plantalion 
and S1300 m3/ycar under plantation & cropping. The total 
utilization of trcatcd cfMucnt will be 137700 m3/ycar which 
is. higher as comparcd to cflucnt gencratcd 132779.52 
m3/ycar by the slaughter housc. 

So the waste watcr consumption capacity is morc than 
waste watcr gencration as per CPCB/UPPCB norms. 

qi yti BYqTE Gy 

y0 gyIE HT 34T 216.96 m x 6.4 ha. x 
60 cycles =83312.64 m/qI 

socoro eHGT-1500 fazocilo/ fA 

HA-83312 64 
= 132779.52 o°/q + 49466.88 o/q 
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S.no. Recommendations Details of action taken by the industry 
Industry should engage CLRI ChennaiIÉ ZNI toyaoATKOSO, TGUTR, am 
for Environmental Audit of the plant ETRI goofto f garuAe fse us 
including ETP performance evaluation ytrtI 3Tte sÍs z6qe 
and to study impact of treated 

discharge for irrigation. 

iii 

7| Page 

The discharge of the effluent should be Ai HH4 ZOIG ERI GFT 
ensured in accordance with the 4turyru 
prescribed standards. 

authenticated 

The unit should submit the irrigation e RI rrR SNIIG qitafieh sT4 
plan, which is duly approved or uargR qvG tritaiu, argr TRI RNR! 

University the 
Department of State Government. 

or 

HT 
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8|: 

URIE) 

The unit should carry out 
calibration of the 0CEMS, on regular) te( 31-1 (U1 Bl 31-1A1Sf Ik{ J1 
basis and intorm to CPCB R UPPCB 

Flow meter should also be installed at Ala h 
the inlet of pipe lin, through which thegal 
cfluent is being passed for irrigation 
area and maintain logbook. 

(sio olo RiE) 

s UgtISt Urforfi farg T 
wl far vefacr tr TAI 
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